1
ITEM NO.23 Court 6 (video Conferencing) SECTION XVII

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Civil Appeal No(s). 2798/2020
NTPC LTD. (SIMHADRI PROJECT) Appellant(s)
VERSUS
RAJIV CHAKRABORTY Respondent(s)
CLARIFICATION/DIRECTION
EXEMPTION FROM FILING AFFIDAVIT

EXEMPTION FROM FILING AFFIDAVIT
EXEMPTION FROM FILING C/C OF THE IMPUGNED

IA No. 79427/2020
IA No. 74609/2020
IA No. 67343/2020
IA No. 67341/2020
JUDGMENT

IA No. 89400/2020 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES

IA No. 67345/2020 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

WITH

C.A. No. 2809/2020 (XVII)

IA No. 74614/2020 - EXEMPTION FROM FILING AFFIDAVIT

IA No. 68589/2020 - EXEMPTION FROM FILING AFFIDAVIT

IA No. 68588/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 68591/2020 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

C.A. No. 2832/2020 (XVII)

IA No. 74604/2020 - EXEMPTION FROM FILING AFFIDAVIT

IA No. 70288/2020 - EXEMPTION FROM FILING AFFIDAVIT

IA No. 70282/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT

IA No. 70289/2020 - PERMISSION TO FILE ADDITIONAL
DOCUMENTS/FACTS/ANNEXURES)

C.A. No. 2810/2020 (XVII)

IA No. 74602/2020 - EXEMPTION FROM FILING AFFIDAVIT

IA No. 68669/2020 - EXEMPTION FROM FILING AFFIDAVIT

IA No. 68668/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT

IA No. 68670/2020 - PERMISSION TO FILE ADDITIONAL
Signa"'Z:?UMENTS/FACTS/ANNEXURES)
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reasoA. NO. 2813/2020 (XVII)
IA No. 74599/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 68913/2020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 68912/2020 - EXEMPTION FROM FILING C/C OF THE IMPUGNED
JUDGMENT




2
IA No. 68914/2020 - PERMISSION TO PLACE ON RECORD SUBSEQUENT FACTS)
Date : 18-09-2020 These matters were called on for hearing today.

CORAM
HON'BLE MR. JUSTICE S. ABDUL NAZEER
HON'BLE MR. JUSTICE B.R. GAVAI

For Appellant(s) *Mr. Tusthar Mehta, SG
*Mr. Adarsh Tripathi, Adv.
*Mr. Gaurav, AOR

For Respondent(s) Mr. Krishnendu Dutta, Adv.
Ms. Vanita Bhargava, AOR
Mr. Ajay Bhargava, Adv.
Mr. Siddharth Srivastava, Adv.
Mr. Mohit Kishore, Adv.
Ms. Wamika Trehan, Adv.
Mr. Shivank Diddi, Adv.

UPON hearing the counsel the Court made the following
ORDER
List the matters after two weeks.
Until further orders, interim order dated 11.08.2020

shall continue.

(NEETU KHAJURIA) (KAMLESH RAWAT)
COURT MASTER COURT MASTER

* Appearance not received.
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